To give possession of shops in Auto Market, Hansi

*274 Sh. Vinod Bhayana, M.L.A.: Will the Urban Local Bodies Minister
be pleased to state:-

(a) Whether it is a fact that an announcement has been made by the
Hon’ble Chief Minister in year 2016 in Hansi Assembly Constituency
for the traders of the Auto Market, Hansi to give possession of
shops in the under construction Auto Market till 31 December,
2016; and

(b)  Whether it is a fact that 25% amount for the said shops has also
been deposited by the Auto Market traders upto March, 2019 but
the possession of said shops has not been provided so far; if so, the
time by which the possession of above said shops is likely to be
given?

(Notice received on 24.02.2020)

Reply:
a) Yes, Sir.
b) Out of 286 traders who were issued letter of intent after draw,
165 traders had deposited the 25% amount up to 31%* March,
2019 and 108 traders deposited 25% amount up to 30.04.2019
(i.e. total 273 traders deposited 25% amount). Of these 273
traders, 207 traders have been offered possession till date and
rest of 66 traders will be issued offer of possession shortly. The
details are summarized as under:-
Letter of Intent issued 286
25% amount deposited up to 31.03.2019 165
25% amount deposited up to 30.04.2019 108

Total 273
Offer of Possession issued 207
Offer of Possession to be issued shortly 66

Shopkeepers who have not deposited the | 13
25% amount, hence offer of possession
could not be issued to them.

Grand Total 286
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